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"Neithei the note prepared for the Swiss 
Ambassador mor Mr. Jethmalani's letter to 
the Prime Minister could be expected to 
present aU the facts of the case...We have, 
for example, obtained a copy of a small 
note relating to the case in which is 
scribbled in hand "After confirming from 
the Bank, ghould give a ring to Mrs. 
Frankel at 493-2968". We have it on 
authority of a hand-writing expert that this 
instruction was written by the same person 
another specimen of whose writing 
identifies him as a Senior official of the 
Government of India." 

MR. DEPUTY CHAIRMAN: Do not write 
this part of the speech. . . (Interruptions). 

JAGDISH PRASAD MATHUR:** 
MR. DEPUTY CHAIRMAN: Do noi 

record this. 

JAGDISH  PRASAD  MATHUR: 

 
MR. DEPUTY CHAIRMAN' Do not 

record   anything... (InicrmpVipns) 

SHRI SYED SIBTE RAZI: What he has 
stated should be expunged from the   
proceedings... (Interruptions). 

SHRI J. K. JAIN; On a point of order. 
(Interruptions) 

THE MINISTER OF FINANCE (SHRI 
PRANAB KUMAR MUKHERJEE): I want to 
say that Shri Mathur is bringing in the name 
of the Prime Minister directly or indirectly. I 
strongly refute the allegations and insinuations 
he is making. It was his Government which 
looked in to the whole matter and they could 
not bring out anything and as a result the case 
was simply closed. Now in this discussion he 
is making the same total insinuations and 
absolutely baseless complaints. I accuse Shri 
Jagdish Prasad Mathur that he is in the habit 
of making absolutely baseless   allegations... 
(Intemiptions) 

MR. DEPUTY CHAIRMAN: I will look 
into all the records. 

SHRI  J.  K.  JAIN:   On   a  point   of 
order. 

SHRI SHRIDHAR WASUDEO DHABE 
(Maharashtra): Why do you allow him? There 
is no Special Mention in his name. 

MR. DEPUTY CHAIRMAN: He is on a 
point of order... (Interruptions). 
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SHRI PRANAB KUMAR MUKHERJEE: 
Mr. Deputy Chairman, most respectfully I 
would submit today is the closing day of the 
Session. I know sometimes Members become 
emotional. But we should not go to the extent 
where we should lose control over ourselves 
and do something which is beneath the 
dignity of the House. Just now when the 
honourable Member made out a point, 
everybody from this side appreciated that he 
made out a good point. This is the spirit in 
which we should all work. I do appreciate that 
he has done it under an emotional surcharge. 
So let us restore normalcy and let us see that 
we end this Session with peace and harmony. 
This is my humble appeal to the honourable 
Members. 

 
MR. DEPUTY CHAIRMAN: Please take 

your seats. (Interruptions). 

SHRI HANSRAJ BHARDWAJ (Madhya 
Pradesh): Mr. Deputy Chairman, Sir, in this 
very House.. . (Interruptions). You kindly 
listen. In this very House a Resolution was 
passed  indicting the leaders of      the 

Opposition. That should be implemented first 
before we proceed further. Vaidiayalingam 
Commission report should be implemented. 

SHRI ERA SEZHIYAN (Tamil Nadu): 
Mr. Deputy Chairman, Sir,.. . (Interruptions). 

SHRI HANSRAJ BHARDWAJ: Let us 
start with that. You accept my challenge.  
(Interruptions). 

SHRI ERA SEZHIYAN: Sir, as mentioned 
by the hon. Leader ol' the House, this being 
the last day of the Session, we have been 
working overtime and probably so much of 
passion and other things have come in. But, 
Sir, it is also true that this is a House where 
we have to debate. We the representatives of 
the people, and all the parties may have 
different stances on a particular issue. But the 
best way is to debate however unpalatable 
something will be. After all, Mr. J. P. Mathur 
made his Special Mention on the basis of a 
press report which may betcomplete or may 
not be complete. There may be the other side 
to the same picture which the Members or the 
Minister that side will present. Today, it is 
only a Special Mention. Therefore, I think, we 
should have a debate on that. If you want to 
substitute loudness ior logic, I do not know 
where this House or any other House will end 
up. Therefore, I would agree with the Leader 
of the House. And let us have a dispassionate 
discussion on this. This being the last day of 
the Session, we may not have this one. At 
least, in the next session, let us have a 
discussion in the first week itself.    
(Interruptions). 

SHRI HANSRAJ BHARDWAJ: You 
condemn Mr. Malik's behaviour. 

SHRI ERA SEZHIYAN: All right, I 
apologise, on his behalf, for whatever 
unseemly thing has happened on this side. 
And for whatever unseemly thing has 
happened on the other side, it is for your ... 
(Interruptions), 
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SHRI HANSRAJ BHARDWAJ: Who are 
you to apologise for him? (Interruptions). 

SHRI ERA SEZHIYAN; Apart from 
whatever has happened, I do not know how 
far interruptions, attempts to haul down a 
Member and loudness where logic fails are 
going to be parliamentary or how far they are 
going to help this thing. I am not blaming 
anybody. We all belong to the same House. 
Whatever is being done heie the blame is 
going to come to me when I go to the public. . 
.(Interruptions). 

 
SHRI ERA SEZHIYAN: All right, 

Madam, I apologise for everything. I 
apologise for whatever has been said on this 
side and also whatever has been said that 
side. For everything. . Ilnterruptions). 

SHRI  J.  K.  JAIN:    You  condemn    , him  
for what  he  has done today. 

 
MR. DEPUTY CHAIRMAN: Let us go to the 
next item—Mr. Bhattacharya. (Interruptions). 
The Leader of the House has explained 
everything: There is nothing left now.. . 
(Interruptions) 

 

 

 


